04.03.2013

AT 10.30 A.M

1. LPA 59/2008

2. LPA 96/2012

3. LPA 568/2010

4. LPA 191/2007

1. W.P.(C) 277/2013

AT 2.15 P.M

1. W.P.(C) 6081/2012

J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.

COURT NO. 1
(DIVISION BENCH-1)

HON'BLE THE CHIEF JUSTICE

HON'BLE MR. JUSTICE V.K. JAIN

P.K. SHARMA
VS. MUNICIPAL CORPORATION
OF DELHI

NEW OKHLA INDUSTRIAL
DEVELOPMENT AUTHORITY

VS. PO LABOUR COURT NO IX
& ORS.

S.P. MANGLA

VS. EXPORT INSPECTION COUNCIL
OF INDIA

PUNJAB NATIONAL BANK AND

ORS.
VS. H.N. WADHWA

COURT NO.4

D.N. GOBURDHAN
ANKITA MISHRA

MINI PUSHKARNA
SHANTANU TYAGI

R.M. BAGAI
SHADMAN ALI
DAMINI KHAIRE
ANJANA GOSAIN
HARVINDER SINGH

G.D. GUPTA
S.K. GUPTA

V.K. RAO
AYUSHYA KUMAR
NEHA BHATNAGAR
ASHOK BHALLA

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE VEENA BIRBAL

ISHAR GASOIL PVT.
LTD. & ORS.

VS. UNION OF INDIA
& ORS.

COURT NO. 5
(DIVISION BENCH-6)

MUKUL ROHTAGI
RAJIV NAYAR
VINEET MALHOTRA
RAJEEVE MEHRA
JATAN SINGH
ASHISH VIRMANI
TUSHAR SINGH

HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

JURISDICTION)

P.S. RAWAL & ORS.
VS. UOI & ORS.

ASHOK MAHAJAN
V.S.R. KRISHNA



04.03.2013

J-2 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.

COURT NO. 24
HON'BLE MR. JUSTICE P.K. BHASIN

FOR PRONOUNCEMENT OF ORDER 2.15 P.M

1. CRL.M.C 215/2011

2. CRL.M.C 254/2011

AT 2.15 P.M

1. CRL.REV.P 83/2004

AT 10.30 A.M

1. CRL.A 954/2012
CRL.M.B 2118/2012

AT 2.15 P.M

1. CRL.A 301/2012

2. CRL.A 317/2000

SHAILENDER DAHIYA
DAVINDER N. GROVER

TARUN CHADHA
VS. KARISHMA

DAVINDER N. GROVER
SHAILDENDER DAHIYA
M.N. DUDEJA

KARISHMA
VS. TARUN CHADHA & ANR.

COURT NO. 36
EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE SUNIL GAUR

SUDHIR NANDRAJOG
AMAR SINGH PASRICHA
AVI SINGH

MOHANA MALHOTRA
SUNIL SHARMA

O.N. KAUL
VS. STATE

COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE MUKTA GUPTA

SALLAMUDDIN KANCHAN KUMARI
VS. STATE R.N. JHA
MANOJ OHRI

COURT NO.31
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

S.K. SETHI
M.N. DUDEJA

RAM SUNDER
VS. THE STATE
(NCT OF DELHI)

BHUPESH NARULA
FIZANI HUSAIN

AMARJEET SINGH @ BABLOO
VS. STATE

HIGH COURT OF DELHI

02ND MARCH, 2013

JURISDICTION)

REGISTRAR (LISTING)



04.03.2013

43. ARB. P. 45/2012

44, ARB.P. 291/2012

45. O M P. 515/2011
I. A 10836/2011

FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

J_
COURT NO. 21 (OS-D)
HON' BLE MR, JUSTI CE_MANMOHAN SI NGH

M S SPORTS LEI SURE WORLDW DE
Vs. WOMENS GOLF ASSOCI ATI ON
CF | NDI A

M S SUNSOVI | NFOTECH PVT LTD
Vs. LALA RAM SARUP | NSTI TUTE

COF TUBERCULCSI S AND RESPI RATORY
DI SEASES

KANWALJEET KAUR BEDI
Vs. ADI TYA BIRLA RETAIL LTD.
AND ANR.

ANJANA PRABHAKAR, G RDHAR
GOVI ND, NOOR ALAM

VI KAS SHARVA, RAVI
S| KRl , SANDEEP SHARMA, NEHA
BHATNAGAR

RAJEEV SAXENA, SANJEEV
ANAND, A. P. S. AHLUWALI A, S. S.
AHLUVWALI A, ROHAN AHUJA, KAJAL
CHANDRA, ABHAS KUVAR



	JUD0403
	jud04032013o

